
GOVERNMENT OF INDIA
MINISTRY OF HEALTH AND FAMILY WELFARE

DEPARTMENT OF HEALTH AND FAMILY WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 4147

TO BE ANSWERED ON 13TH DECEMBER, 2019

FAILURE OF DRUG SAMPLES

4147. SHRI KHAGEN MURMU:
SHRI ANANTKUMAR HEGDE:
SHRI RAMESHBHAI LAVJIBHAI DHADUK:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Central Drugs Standard Control Organisation (CDSCO) in August-September
2019, has submitted any report regarding failure of samples of many drugs including the drugs
used in treatment of diseases like Heart, Kidney, Blood Pressure, Thyroid, Malaria etc.;

(b) if so, the details thereof companywise, along with the action being taken by the Government
against such companies;

(c) whether the Government is aware that spurious drugs including expired drugs with repacking,
are openly sold in the country which is harmful to precious human life;

(d) if so, the reaction of the Government thereto along with the number of cases registered
related to sale of substandard or counterfeit medicine during the last five years, State/UT-wise;

(e) whether any death has been reported due to use of substandard or counterfeit medicine, if so,
the details thereof; and

(f) the steps taken/proposed to be taken to check such tendencies in co-operation with the
Ministry of Chemicals and Fertilizers and State Governments?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND

FAMILY WELFARE
(SHRI ASHWINI KUMAR CHOUBEY)

(a) & (b): Details of drugs declared as spurious/substandard/adulterated/misbranded by Central
Drug Testing Laboratories are regularly uploaded on CDSCO website (www.cdsco.nic.in) under
the heading “Drug Alert”. Details of such cases of ‘Not of Standard Quality’ during the months
of August and September 2019 is enclosed as Annexure-A. These cases include drugs for heart
& kidney problems, thyroid, malaria, blood pressure, etc.



Licence for manufacturing, sale & distribution of drugs are granted by the State
Licensing Authorities appointed by respective State Governments. State Governments are
empowered to take action on violations of any of the provisions of Drugs & Cosmetics Act, 1940
and Rules made thereunder. In all the above cases, the State Drugs Controllers of the concerned
State where the drugs were manufactured have been informed accordingly.

(c) & (d): Isolated complaints regarding suspected quality of medicines including expired drugs
sold in the country are received. Accordingly, the matter is taken up by Central Drugs Standard
Control Organisation (CDSCO) in coordination with State Licensing Authority for action as per
the provisions of Drugs & Cosmetics Act, 1940 and Rules, 1945.

As per information received from various State/UT Drugs Controllers, number of drugs
samples tested, number of drugs samples declared sub-standard and spurious/ adulterated and
action taken thereon during the last five years is enclosed as Annexure-B.

(e): As per information received from State/UT Drugs Controllers, no complaint has been
registered regarding death of any person due to use of substandard or spurious medicine during
the last five years and the current year.

(f): Drugs are regulated under the provisions of Drugs and Cosmetics Act and Rules made there
under. As stated above, licence for manufacturing, sale & distribution of drugs are granted by the
State Licensing Authorities appointed by respective State Governments. State Governments are
empowered to take action on violations of any of the provisions of Drugs & Cosmetics Act, 1940
and Rules made thereunder.

Further, the Government is committed to ensuring that the quality, safety and efficacy of
drugs are not compromised. With this in view, the Government has taken a series of measures
including strengthening of legal provisions, conducting workshops and training programmes for
manufacturers and regulatory officials and measures such as risk based inspections.



Annexure-A

List of Drugs declared as Not of Standard Quality for the Month of August 2019

S. N. Name of Drugs/medical
device/cosmetics

Batch No./Date of
Manufacture/Date of
Expiry/Manufactured By

1. Cefixime Oral Suspension I.P. B. No.: MCS-17039,
Mfg dt: 09/2017,
Exp dt: 08/2019,
Mfd by: M/s. Maxmed Lifesciences Pvt.
Ltd. Plot No. 54, Sector IIDC SIDCUL
Rudrapur, Uttarakhand.

2. Norfloxacin Tablets I.P. 400
mg

B. No.: NT606,
Mfg dt: 02/2019,
Exp dt: 01/2021,
Mfd by: M/s. Unicure India Ltd. C-21, 22
& 23, Sector-3, Noida, Gautam Budh
Nagar, Uttar Pradesh-201301.

3. Norfloxacin Tablets I.P. 400
mg
(NORTEC-400)

B. No.: NTK-18004,
Mfg dt: 03/2019,
Exp dt: 02/2022,
Mfd by: M/s. Neutec Healthcare Pvt. Ltd.
E-698, DSIIDC Narela, Industrial Area
Delhi-110040.

4. PGAB-MB 75 (Pregabalin and
Mecobalamin Capsules 75 mg)

B. No.: WGC1828,
Mfg dt: 06/2018,
Exp dt: 05/2021,
Mfd by: M/s.
West Coast Pharmaceuticals Works
Limited, FP-17 & 16/5 Meldi Mata Temple
Near Gota railway Station Crossing, Gota,
Ahmedabad – 382481, Gujarat.

5. Levocetirizine tablets I.P. 5mg B. No.: 9704418,
Mfg dt: 12/2018,
Exp dt: 11/2021,
Mfd by: M/s. Karnataka Antibiotics &
Pharmaceuticals Limited )A Govt. of India
Enterprise), Plot No. 14, II Phase, Peenya,
Bengaluru – 560058.

6. Alprazolam tablets I.P. B. No.: TAZP-001,
Mfg dt: 11/2018,
Exp dt: 10/2020,
Mfd by: M/s. Medipol Pharmaceuticals
India Pvt. Limited, 1199/3, Bhud, Baddi,
distt. Solan. Himachal Pradesh.



7. Eryfast-250 (Erythromycin
Stearate Tablets B.P. 250 mg)

B. No.: MD926,
Mfg dt: 04/2019,
Exp dt: 02/2022,
Mfd by: M/s.  Mihika Pharmaceuticals,
506, Parmeshwari Centre, 18, Dalmia
estate, Mulund (W), Mumbai – 400 080.

8. Thyrocure-100 (Thyroxine
Tablets I.P. 100 mcg)

B. No.: THDT611,
Mfg dt: 12/2018,
Exp dt: 05/2020,
Mfd by: M/s. Unicure India Ltd., C-21, 22
& 23, Sector-3, Noida – 201 301, Distt.
Gautam Budh Nagar (Uttar Pradesh).

9. Eufox-O (Ofloxacin and
Ornidazole Tablets)

B. No.: CJM711031,
Mfg dt: 11/2017,
Exp dt: 10/2020,
Mfd by: M/s.  Celebrity Biopharma Ltd.,
Vill: Panga Hill Top Estate, Via-Jharmajri,
Barotiwala, Distt. Solan, Himachal
Pradesh.

10. Ornizole (Ornidazole Tablets
I.P. 500 mg)

B. No.: T-1710151,
Mfg dt: 10/2017,
Exp dt: 09/2019,
Mfd by: M/s. Aagya Biotech Pvt. Ltd.,
1.5 KM, Manglour-Saharanpur Road,
Manglour-247656, Roorkee, Distt.
Haridwar, (Uttarakhand).

11. ZEPARA –XT 650 mg
(Paracetamol Tablets 650 mg)

B. No.: 418-955,
Mfg dt: 10/2018,
Exp dt: 09/2020,
Mfd by: M/s. Zee Laboratories, Industrial
Area, Paonta Sahib-173025. (Himachal
Pradesh).

12. Ticomox CV (Amoxycillin &
Potassium Clavulanate Tablets
I.P.)

B. No.: EBT-18L1588,
Mfg dt: 12/2018,
Exp dt: 02/2020,
Mfd by: M/s. Edwin Biotech, Plot No. 184,
Indl. Area, Phase IX, SAS, 160059
(Punjab).

13. MOXCON-CV 625 (Amoxycillin
& Potassium Clavulanate
Tablets I.P.)

B. No.: SRDTB-1233,
Mfg dt: 06/2019,
Exp dt: 11/2020,
Mfd by: M/s. Spas Remedise, Vill. Bersan,
P.O. - Lodhi Majra, Teh. Baddi, Distt.
Solan – 173 205 (Himachal Pradesh).

14. Framycetin Skin Cream
(Soframycin Skin Cream)

B. No.: N8080,
Mfg dt: 04/2018,
Exp dt: 09/2020,



Mfd by: M/s. Sanofi India Limited, Plot No.
C-1, Madkaim Ind. Estate, Ponda, Goa –
403 404.

15. Monozin 50 (Cefpodoxime
Proxetil Oral Suspension I.P.)

B. No.: SRDS-1031 ,
Mfg dt: 03/2019,
Exp dt: 02/2021,
Mfd by: M/s. Spas Remedies, Vill. Bersan,
P.O. Lodhi Majra, Teh. Baddi, Distt. Solan
– 173 205. (Himachal Pradesh).

16. Clopidogrel & Aspirin Tablets B. No.: T8202,
Mfg dt: 07/2018,
Exp dt: 06/2020,
Mfd by: M/s. Bharat Parenterals Ltd., Vill.
Haripura, Ta. Savli, Dist. Vadodara -391
520,Gujrat.

17. Frusemide Injection I.P. 2 ml B. No.: AI18064,
Mfg dt: 07/2018,
Exp dt: 06/2020,
Mfd by: M/s. Alves Healthcare Pvt. Ltd.,
Nangal Uperia, Swarghat Road, Nalagarh,
Dist. Solan, Himachal Pradesh – 174 101.

18. Dermacur Cream 20g
(Clobetasol Propionate Cream)

B. No.: E19009,
Mfg dt: 01/2019,
Exp dt:  36 months from date of mfg,
Mfd by: M/s. Curis Lifesciences Pvt. Ltd.,
PF-23, Sanand GIDC - II, Sanand,
Ahmedabad – 382110.

19. FLI Drops Eye Drops 5 ml
(Fluorometholone Acetate
Ophthalmic Suspension 0.1%
w/v)

B. No.: FLD904021,
Mfg dt: 04/2019,
Exp dt: 03/2021,
Mfd by: M/s. Senses Phamaceuticals Ltd.,
No. 77, 3rd Road, Bommasandra
Industrial Area, Bommasandra 4th Phase,
Bangalore –
560 099.

20. Dulcoflex (Biscodyl Tablets I.P.
5 mg)

B. No.: DLA18146,
Mfg dt: 12/2018,
Exp dt: 11/2021,
Mfd by: M/s. Recipharm Pharmaservices
Pvt. Ltd., Khatha No. 845/713 &
1108/970/1, 34th KM, Tumkur Road, T-
Begur, Nelamangala, Bangalore, Rural –
562123.

21. Ciprofloxcin Tablets I.P.
500mg

B. No.: RCTW-06,
Mfg dt: 01/2019,
Exp dt: 12/2021,
Mfd by: M/s. Nestor Pharmaceuticals
Limited, 11, Westrn Extension Area
Faridabad – 121001, India.

22. Climox 1.2g (Amoxycillin & B. No.: I-17225,



Potassium Clavulanate
Injection I.P.)

Mfg dt: 06/2018,
Exp dt: 05/2020,
Mfd by: M/s. Jackson Laboratories Pvt.
Ltd., 22-24, Majitha Road, Bye Pass,
Amritsar 143001 (India) Punjab.

23. Abiraterone Acetate B. No.: 20180303,
Mfg dt: 03/2018,
Exp dt: 03/2020,
Mfd by: M/s. Shijiazhuang Dingmin
Pharmaceuticals Sciences Co. Ltd., No. 41
Zhaiyng South Street, Shijiazhuang,
Hebei, China

24. Calcium-Vitamins Tonic
(CALCINOL SYRUP)

B. No.: T18016,
Mfg dt: 07/2018,
Exp dt: 12/2019,
Mfd by: M/s. Raptakos, Brett & Co. Ltd.
1st Pokhran Road, Thane-400606.

25. (RANITIDINE INJECTION IP) B. No.: HLI849K,
Mfg dt: 10/2018,
Exp dt: 09/2020,
Mfd by: M/s. Himalaya Meditek Pvt. Ltd.
Plot No. 35 & 36 Pharmacity Selaqui,
Industrial Area Dehradun-248197
(Uttarakhand).

26. Allopurinol Tablets IP 300 mg
(AURINOL-300 TABLETS)

B. No.: AT/5515,
Mfg dt: 11/2018,
Exp dt: 10/2020,
Mfd by: M/s. Apple Biotech Vill.Deep
Nagar, Teh Payal, Ludhiana-141421
(Punjab) India.

27. Lactic Acid Bacillus Capsules
(VIZYLAC CAPSULES)

B. No.: G2AD219010,
Mfg dt: 02/2019,
Exp dt: 07/2020,
Mfd by: M/s. Uni Medicolabs Plot No. 25 &
26, Pharma City, Selaqui, Dehradun
(Uttrakhand).

28. Gabapentin 400 mg and
Nortriptyline 10 mg Tablets
(DOLENEURON NT TABLETS )

B. No.: DNT1099D,
Mfg dt: 04/2019,
Exp dt: 01/2021,
Mfd by: M/s. Pulse Pharmaceuticals Pvt.
Ltd. Khasra No:- 400,407 and 409,
Karondi, Roorkee, Uttarakhand-247667.



Annexure-A

List of Drugs declared as Not of Standard Quality for the Month of September
2019

S.
N.

Name of
Drugs/medical
device/cosmetics

Batch No./Date of
Manufacture/Date of
Expiry/Manufactured By

1. Ciprofloxacin Tablets
IP 500 Mg

B. No.: 05028-BTN21,
Mfg dt: 02/2018
Exp dt: 01/2020,
Mfd by: M/s. Biogenetic Drugs Pvt. Ltd., Vill.-Jharmazri,
Baddi-174103, Dist. Solan, Himachal Pradesh.

2. Pantoprazole Sodium
Tablets IP 40 mg

B. No.: GSM-18557,
Mfg dt: 04/2018,
Exp dt: 03/2020,
Mfd by: M/s. Chem Pharmaceuticals Pvt. Ltd., plot No.
22, Sector-3, SIDCUL-IIE, Kudrapur, Dist. US Nagar
(Uttarakhand) 263153.

3. Norfloxacin Tablet
I.P. 400 mg.

B. No.: NT603,
Mfg dt: 02/2019,
Exp dt: 01/2021,
Mfd by: M/s. Unicure India Ltd. C-21, 22 & 23 Sector-3,
Noida-201301 Dist-Gautam Budh Nagar (UttarPradesh).

4. Chloramphenicol
Capsules I.P. 250
mg. (Starphenicol
250)

B. No.: JK18002,
Mfg dt: 03/2019,
Exp dt: 02/2020,
Mfd by: M/s. Cadila Pharmaceuticals Ltd. Indst. Growth
Centre, Samba (Jammu & Kashmir)-184121.

5. Thyrocure-50
(Thyroxine Tablets
I.P. 50 mcg)

B. No.: THAT616,
Mfg dt: 12/2018,
Exp dt: 05/2020,
Mfd by: M/s. Unicure India Ltd., C-21, 22 & 23, Sector-
3, Noida – 201 301, Distt. Gautam Budh Nagar (Uttar
Pradesh).

6. Dispersible
Paracetamol Tablets
B.P. 250 mg

B. No.: T-17517,
Mfg dt: 07/2018,
Exp dt: 06/2020,
Mfd by: M/s. Jackson Laboratories Pvt. Ltd., 22-24,
Majitha Road, Bye Pass, Amristar – 143001 (Punjab).



7. Primaquine Tablets
IP 2.5mg

B. No.: PJVT-01,
Mfg dt: 02/2018,
Exp dt: 01/2020,
Mfd by: M/s. Nestor Pharmaceuticals Limited, 11,
Western, Extension Area, Faridabad-121001 (Haryana)

8. Primaquine Tablets
I.P.,

B. No.: PRD1801,
Mfg dt: 03/2018,
Exp dt: 02/2020,
Mfd by: M/s. La-Chemico Private Limited, Taki Road,
Kadambagachi, Barasat, North 24-Parganas,
Kolkata- 700125.

9. Ranitidine Injection
I.P.

B. No.: I-17347,
Mfg dt: 07/2018,
Exp dt: 06/2020,
Mfd by: M/s. Jackson Laboratories Pvt. Ltd., 22-24,
Majitha Road, Bye Pass, Amritsar-143 001 (Punjab).

10. Amiject 500
(Amikacin Sulphate
Injection I.P.)

B. No.: L079018,
Mfg dt: 04/2019,
Exp dt: 03/2021,
Mfd by: M/s. Abaris Healthcare Pvt. Ltd., Survey
No.1407-11, Village-Rajpur, Taluka-Kadi, Distt.
Mehsana (Gujarat).

11. PQ-7.5 (Primaquine
Phosphate Tablets
I.P.)

B. No.: PRM-1001B,
Mfg dt: 01/2017,
Exp dt: 12/2019,
Mfd by: M/s. Ridley Life Sciences Pvt. Ltd., D-1651,
DSIDC Indl. Complex, Nbarela, Delhi- 110 040.

12. Cetfast (Cetirizine
Hydrochloride
Tablets I.P.)

B. No.: MT-17533,
Mfg dt: 03/2018,
Exp dt: 02/2020,
Mfd by: M/s. Medimark Drugs &Pharmaceuticals, Plot
No. 39, Sector - 6A, IIE, Sidcul Haridwar - 249403
(Uttarakhand).

13. Okacet-L
(Levocetirizine
Tablets I.P. 5 mg)

B. No.: AFB8D36,
Mfg dt: 09/2018,
Exp dt: 08/2020,
Mfd by: M/s. Pure & Cure Healthcare Pvt. Ltd., Plot No.
26A-30, Sector-8A, I.I.E. SIDCUL, Haridwar-249403
(Uttarakhand).

14. Zylocef-S 375
(Ceftriaxone &
Sulbactam for
Injection)

B. No.: 14718/A,
Mfg dt: 03/2019,
Exp dt: 02/2021,
Mfd by: M/s. Osper Formulations Pvt. Ltd., Plot No.
134-B, Export Promotion Industrial Park, Phase- 1,
Jharmajri Baddi, Dist. Solan (Himachal Pradesh).

15. Atorvastatin Tablets B. No.: 968-01,



IP 20mg Mfg dt: 01/2019,
Exp dt: 12/2020,
Mfd by: M/s. Hab Pharmaceuticals & Research Limited.,
10, Pharmacity, SIDCUL, Selaqui, Dehradun – 248011
(Uttarakhand).

16. Calcium Carbonate
Tablets I.P.

B. No.: T190324,
Mfg dt: 03/2019,
Exp dt: 02/2021,
Mfd by: M/s. Micron Pharmaceuticals, 2117, A-2,
Phase-III, G.I.D.C., Vapi – 396195 (Gujarat).

17. Cetirizine
Hydrochloride
Tablets IP 10mg

B. No.: SHT9114,
Mfg dt: 01/2019,
Exp dt: 12/2021,
Mfd by: M/s. Syncom Healthcare Limited., D-42, IIE
SIDCUL., Selaqui, Dehradun – 248197 (Uttarakhand).

18. Mycophenolate
Sodium Tablets USP
720 mg (Mycophaz-
720 Tablets )

B. No.: AT/7822,
Mfg dt: 02/2019,
Exp dt: 01/2021,
Mfd by: M/s. Apple Biotech Vill.Deep Nagar, Tehsil
Payal, Ludhiana (Punjab )-141421.

19. Ofloxacin Tablets 400
mg (Ofloz-400
Tablets)

B. No.: AHT-1133,
Mfg dt: 01/2019,
Exp dt: 12/2020,
Mfd by: M/s. Algen Healthcare Limited 134/2. Vill.
Khara Khari, Sadhaura Road, Kala Amb, Distt. Sirmour
(Himachal Pradesh).

20. Sucralfate with
Oxetacaine Oral
Suspension
(Sucrazed-O
Suspension )

B. No.: SL-416,
Mfg dt: 06/2019,
Exp dt: 05/2021,
Mfd by: M/s. Sridhara Lifesciences Pvt. Ltd. Khasra No.
28, Sisona, Bhagwanpur, Roorkee,
Distt. Haridwar (Uttrakhand).

21. Sucralfate with
Oxetacaine Oral
Suspension
(Sucrazed-O
Suspension )

B. No.: ULL-1855,
Mfg dt: 09/2018,
Exp dt: 08/2020,
Mfd by: M/s. Ultramed Life Sciences  Khasra No. 26,
Shiv Ganga Indi. Estate, Lakeshwari Bhagwanpur,
Roorkee-247667 (Uttrakhand).



Annexure-B
Number of  samples tested and enforcement actions taken by  State Drugs Controller during April 2014-March 2015

S.No. States No. of
drugs

samples
tested

No. of
drugs

samples
declared

not of
standard
quality

No. of drugs
samples
declared
spurious/

adulterated

No. of
prosecution
launched for

manufacturing,
sale and

distribution of
spurious/

adulterated
drugs

No. of
cases (as

mentioned
in the
earlier

column)
decided

No. of
persons
arrested

Approx.
value of

drug seized

No. of
Raids

Conducted

Action taken
w.r.t

no. of raids
conducted

1 Andhra
Pradesh

1270 10 4 Nil Nil Nil 1010635 505 Warnings
issued-6,

Sos issued-
697,SCNS

issued-198
2 Arunachal

Pradesh
272 7 1

(Misbranded)
Nil Nil Nil Nil Nil Nil

3 Assam 767 39 Nil Nil Nil Nil Nil Nil Nil
4 Bihar* 682 11 Nil Nil Nil Nil Nil 398 158
5 Goa 473 11 Nil 1 Nil Nil Nil Nil Nil
6 Gujarat 11300 499 5 5 Nil Nil Nil 5 Under

investigation
7 Haryana 2150 25 2 2 Nil Nil Nil 8306 101- License

Cancelled
187- License
Suspended

12- Court case
launched

01- warning
issued

118- under
investigation

where
Show cause

notice issued
01- FIRs

Registered
Himachal
Pradesh

881 31 Nil Nil NA NA NA Nil NA

9 Jammu &
Kashmir

3478 42 1 Prosecution
permission

granted & the
same about to

file

Nil Nil 1,865,950 Nil Nil

10 Karnataka 6818 302 …. 3 …. …. 527095 …. ….
11 Kerala 4496 103 Nil Nil Nil Nil Nil Nil Nil
12 Madhya

Pradesh
1761 27 1 Nil Nil Nil Nil Nil Nil

13 Maharashtra 4406 420 25 01 (2 samples, 1
prosecution

order. 01
prosecution filed
) (in all 15 cases

13
prosecutionorder

are issued) 11
sample,11

prosecution
order 2 sample,
1 prosecution

order  2 sample
,1 prosecution

3 13 35006352 33 2 FIR launched
7 prosecution

launched      19
under

investigation,
prosecution to

be filed



order

14 Manipur 26 Nil Nil Nil Nil Nil Nil Nil Nil

15 Meghalaya 57 1 Nil Nil Nil Nil Nil Nil Nil
16 Mizoram 103 Nil Nil Nil Nil Nil Nil Nil Nil
17 Nagaland 56 Nil Nil Nil Nil Nil Nil Nil Nil
18 Orissa 3915 98 1 04 nos of seizure

have been made
during 2013-14
and 02 nos of
seizure have
been made

during 2014-15

Nil Nil 97,240 801(upto
Feb 2015)

(i) S.C.N. under
rule 66 (1) are
being issued

against the I/R
submitted by the

D.I. after
conducting raid.
(ii) Steps have
been taken for
drug recall of
N.S.Q. drugs

under intimation
to concerned

D.C./F.D.A. for
further action at
their end and to
send their action

taken report
along with

investigation
report for

finalisation of
further action

against
manufacturers

with due
recommendation
of the screening
committe of the

State so
constituted in
complaince to
guidelines of
Central Govt
(iii) .No. of

seizure made: 23
19 Punjab 2628 61 8 Nil Nil Nil 2218274 2318 Action under

process
20 Rajasthan 2167 97 3 14 1 4 2929097 316 28 and  (one

case accused
Convicted for 7

years and
Penalty 7 laks

Rupees )
21 Sikkim 87 1 Nil Nil Nil Nil Nil Nil Nil
22 Tamilnadu 9498 387 2 2 Nil Nil Nil 240 raids

have been
conducted
during the
said peiod

against
the sales
premises.

450 sanction
orders have

been issued for
launching

prosecutions
before the

concerned court.

23 Tripura 679 22 Nil Nil Nil Nil Nil 3 under process
24 Uttar

Pradesh
10440 1384 28 122 0 68 4833868 1089 64 FIR were

lodged and 68
persons were



arrested

25 West Bengal 842 22 1 Nil Nil Nil Nil 5 Nil
26 Pondicherry Nil Nil Nil Nil Nil Nil Nil Nil Nil
27 Andaman &

Nicobar
Nil Nil Nil Nil Nil Nil Nil Nil Nil

28 Chandigarh 153 3 None None None None 183000 1 Prosecution to
be launched

29 Delhi 29 1 1 Nil Nil Nil 19000 1 FIR Launched

30 Dadra &
Nagar Haveli

Nil Nil Nil Nil Nil Nil Nil Nil Nil

31 Daman & Diu 60 Nil Nil Nil Nil Nil Nil Nil Nil
32 Lakshadweep Nil Nil Nil Nil Nil Nil Nil Nil Nil
33 Chattisgarh 464 24 Nil Nil Nil Nil Nil Nil Nil
34 Jharkhand 343 29 Nil 2 6 Nil 140000 17 F.I.R. -04

Licence
Cancelled-01

Licence
Suspended-01

35 Uttarakhand 182 10 Nil Nil Nil Nil Nil 4 Manufacturing
license of 06

mfg. units has
been suspended
for further order
sure due found

violatin of
provisions of D &

C Act & Rules
thereunder.

36 Telangana 3716 35 Nil Nil Nil Nil 94,20,600(in
the month

of April

Nil Nil

Total 74199 3702 83 152 10 85 58251111 14042 ---



Number of samples tested and enforcement actions taken by  State Drugs Controller during
1st April 2015 to 31st March 2016

S.No. States No. of
drugs

samples
tested

No. of
drugs

samples
declared

not of
standard
quality

No. of
drugs

samples
declared
spurious/

adulterated

No. of
prosecution
launched for

manufacturing,
sale and

distribution of
spurious/

adulterated
drugs

No. of
cases (as

mentioned
in the
earlier

column)
decided

No. of
persons
arrested

Approx. value
of drug seized

No. of
Raids
Cond
ucted

Action
taken w.r.t
no. of raids
conducted

1 Andhra
Pradesh

2711 113 90 Nil Nil Nil 1614601 - -

2 Arunachal
Pradesh

231 17 2 (1 Surious
+ 1

misbranded)

Nil Nil Nil Nil Nil Nil

3 Assam 795 21 Nil Nil Nil Nil Nil Nil Nil

4 Bihar*** 354 3 Nil Nil Nil 3 Nil 33 FIR-03
Suspend-01
Cancaled-
11
Prosecution
-15

5 Goa 521 8 Nil Nil Nil Nil Nil Nil Nil

6 Gujarat 13425 448 8 42 0 0 0 18 Under
Investigatio

n
7 Haryana 2262 38 3 3 Nil 1 Nil 65 Licenses

suspended/
cancelled/p
rosecution
launched,

under
Drugs and
Cosmetics

Act.
8 Himachal

Pradesh
936 24 Nil 1 Nil Nil Mostly Govt.

Supply
1 a) Under

Investigatio
n
b) FIR filed

9 Jammu &
Kashmir

2565 54 1 1 Nil Nil 2,704,443 Nil Nil

10 Karnataka 8086 563 Nil 1 02 Cases
filed earlier

decided
during this

period

Nil Value of NSQ
drug seized Rs.

33,66,850

Nil Nil

11 Kerala 5220 152 Nil Nil Nil Nil Nil Nil Nil

12 Madhya
Pradesh

1622 24 Nil Nil Nil Nil Nil Nil Nil

13 Maharashtra 3778 351 31 (31) In all cases,
prosecution
orders are

issued

invetigation
in progress

1 Rs.1,01,58,938/- 14 -

14 Manipur Nil Nil Nil Nil Nil Nil Nil Nil Nil

15 Meghalaya 131 16 Nil Nil Nil Nil Nil Nil Nil



16 Mizoram 98 7 (1 Sample
is

Misbranded)

Nil Nil Nil Nil Rs. 15 Lacs. Nil Nil

17 Nagaland 25 1 Nil Nil Nil Nil Nil Nil Nil

18 Orissa* 3678 93 1 26 Nil 1 641583/-
Spurious drugs

845 52 Seizure

19 Punjab 2791 165 37 3 Action under
process in rest

of cases

Under trial 2 2,51,06,982/- 416 3 court
cases have

been
launched,

18 FIR
have been

lodged,
Rest of the
cases are

under
investigatio

n
20 Rajasthan 3297 208 3 26 - - 2026.50 - -

21 Sikkim 105 Nil Nil Nil Nil Nil Nil Nil Nil

22 Tamilnadu 9842 478 4 3 Nil Nil Nil 555
raids
have
been

condu
cted

during
the
said

period
agains
t the
sales
premi

ses

460
Sanction

orders have
been issued

for
launching

prosectuion
s before the
concerned

court
(Cases

detected
before

01.04.2015)

23 Tripura 627 16 Nil Nil Nil Nil Nil Nil Nil

24 Uttar Pradesh 7326 782 45 119 Nil 48 Rs 85,32,071/- 1316 FIR-56,
persons
arrested-48,
Total
seizure-
Rs.85,32,07
1/-

25 West Bengal 722 24 1 Nil Nil Nil Nil Nil Nil

26 Pondicherry 84 Nil Nil Nil Nil Nil Nil Nil Nil

27 Andaman &
Nicobar

Nil Nil Nil Nil Nil Nil Nil Nil Nil

28 Chandigarh 151 5 Nil Nil Nil Nil Rs. 22,976/- 4 Two
Prosecution

launched
against the
firm in the

Hon'ble
Court &

remaining
three under
investigatio

n



29 Delhi 40 9 5 5 Nil 3 10 Lakhs 18 ** 59 firms
were found
contravenin

g various
provision
of D & C

Rules,
1945.
Action
against

erring firms
has been

inititated as
per rules. In
2 cases sub-
standard/sp

urious
drugs worth
approximat
ely 59 lakhs
were seized

by delhi
police and
in one case

drug
(Oxytocin)
worth 10

laksh were
seized.

30 Dadra &
Nagar Haveli

Nil Nil Nil Nil Nil Nil Nil Nil Nil

31 Daman &
Diu

7 Nil Nil NA Nil Nil Nil Nil NA

32 Lakshadweep Nil Nil Nil Nil Nil Nil Nil Nil Nil
33 Chattisgarh 33 12 Nil Nil Nil Nil 2,000 2 Case is

under
investigatio

n
34 Jharkhand 573 29 Nil 26 Nil - - 52 18 FIR

35 Uttarakhand 88 17 - - - - - - -

36 Telangana 2462 25 3 2 - - 661000/- 309 3- NSQ
2-Under

Investigatio
n

20 Seized
under

investigatio
n
7

Prosecution
Launched
and others
are under

department
al Action

taken
Total 74,586 3703 234 289 2 59 55313470.5 +

Govt. Supply
3648 -

(*)  = Data as on April 2015 to Feb 2016
(**)= Includes 02 raids with Delhi Police officers
(***)= data as on 1st April 2015-30th Sept. 2015)



Number of samples tested and enforcement actions taken by  State Drugs Controller during
1st April 2016 to 31st March, 2017

S.No. States No. of
drugs

samples
tested

No. of
drugs

samples
declared

not of
standard
quality

No. of
drugs

samples
declared
spurious/

adulterated

No. of
prosecution
launched for

manufacturing,
sale and

distribution of
spurious/

adulterated
drugs

No. of
cases (as

mentioned
in the
earlier

column)
decided

No. of
persons
arrested

Approx.
value of

drug seized

No. of
Raids

Conducted

Action taken
w.r.t no. of

raids
conducted

1 Andhra
Pradesh

2979 22 Nil Nil Nil Nil 13567403 Nil Nil

2 Arunachal
Pradesh

47 1 Nil Nil Nil Nil Nil Nil Nil

3 Assam 745 43 Nil Nil Nil Nil Nil Nil Nil

4 Bihar* 397 11 Nil Nil 6 16 26311817 78 47

5 Goa 534 17 Nil Nil Nil Nil Nil Nil Nil

6 Gujarat 11071 535 22 2 Nil Nil Nil 3 under
Investigation

7 Haryana 1901 12 1 5 1 Nil Nil 6890 -

8 Himachal
Pradesh

1001 36 5 Nil Nil Nil Nil Nil Nil

9 Jammu &
Kashmir

2958 60 Nil Nil Nil Nil 13983937 Nil Nil

10 Karnataka 8217 468 Nil 2 Nil Nil 21 Lakhs
NSQ Drugs

- Nil

11 Kerala 8934 140 Nil Nil Nil Nil Nil Nil Nil

12 Madhya
Pradesh

1624 15 3 Nil Nil Nil Nil Nil Nil

13 Maharashtra 4592 335 33 In all cases,
prosecution
orders are

issued & In 4
cases

prosecution are
filed in the

Court.

Nil 1 392235 10 7

14 Manipur* 19 Nil Nil Nil Nil Nil Nil Nil Nil

15 Meghalaya* 97 Nil Nil Nil Nil Nil Nil Nil Nil

16 Mizoram 79 8 Nil Nil Nil Nil Nil Nil Nil

17 Nagaland 22 Nil Nil Nil Nil Nil Nil Nil Nil

18 Orissa 4036 113 Nil Nil Nil Nil Nil 851 Nil

19 Punjab 2750 58 16 12 (Action
under process in

rest of cases)

1 3 1,771,725 1389 1 court case
has been

launched rest
of the cases
are under

investigation
20 Rajasthan 2545 147 30 3 2 15 1615137.47 13 1- process in

court for
withdraw
retesting

request by
manufacturers

12- under
investigation

21 Sikkim 102 3 Nil Nil Nil Nil Nil Nil Nil

22 Tamilnadu 9510 392 4 6 # Nil Nil Nil 447 370 #



23 Tripura 1151 10 Nil Nil Nil Nil Nil Nil Nil

24 Uttar Pradesh 7357 222 3 106 2 54 14,235,568 1119 FIR-
57,persons
arrested-
54,Total
seizure-Rs.
14235568

25 West Bengal 683 36 4 6 Nil 4 Nil 4 Nil

26 Pondicherry 3 Nil Nil Nil Nil Nil Nil Nil Nil

27 Andaman &
Nicobar *

Nil Nil Nil Nil Nil Nil Nil 10 Nil

28 Chandigarh 86 2 Nil Nil Nil Nil Nil Nil Nil

29 Delhi 278 18 2 5 5 Nil 15000 35 Total 289
firms were

inspected out
of which 82
firms were

found
contravening

various
provisions of

Drugs and
Cosmetics

Rules,1945.
Action has

been initiated/
taken against
erring firms
as per Rules.

30 Dadra &
Nagar Haveli

4 Nil Nil Nil Nil Nil Nil Nil Nil

31 Daman &
Diu

Nil Nil Nil Nil Nil Nil Nil Nil Nil

32 Lakshadweep Nil Nil Nil Nil Nil Nil Nil Nil Nil

33 Chattisgarh 15 2 Nil Nil Nil Nil 468895 1 Case is under
investigation

34 Jharkhand 148 13 Nil 6 Nil 13 2807000 66 Suspension-
34

Procecution -
35

Cancellation -
05

FIR -28
35 Uttarakhand 217 22 Nil Nil Nil Nil Nil 5 Nil

36 Telangana 2619 39 Nil Nil Nil Nil Nil Nil Nil

Total 76,721 2,780 123 186 17 106 7,72,68,717.5 10,921 -

(*)= data as on 1st April 2016 to 30th Sept. 2016)
(#)= Figure indicates the number of cases detected before 01.04.2016



Number of samples tested and enforcement actions taken by  State Drugs Controller during
1st April 2017 to 31st March, 2018

S.
No.

States/Uts No. of
drugs

samples
tested

No. of
drugs

samples
declared

not of
standard
quality

No. of
drugs

samples
declared
spurious/

adulterated

No. of
prosecution
launched for

manufacturing,
sale and

distribution of
spurious/

adulterated
drugs

No. of cases
(as

mentioned
in the
earlier

column)
decided

No. of
persons
arrested

Approx.
value of

drug seized
(Rs)

No. of
Raids

Conducted

Action taken
w.r.t.  no. of

raid
conducted

1 Andhra
Pradesh

2366 102 10 2 nil 8 2075759 316 67 seizures

2 Arunachal
Pradesh

180 6 nil nil nil nil nil nil nil

3 Assam 766 45 nil nil nil nil nil nil nil

4
Bihar #

169 14 Nil 2 Nil 9 4,84,048/- 35
FIR - 13
Suspension -
2

5 Chattisgarh 409 34 nil nil nil nil nil nil nil

6 Goa 765 10 nil nil nil nil nil nil nil

7 Gujarat 13221 395 4 2 nil nil 19.92 lakhs 8 4

8 Haryana 1313 29 2

nil nil nil nil

2842 license
suspended -5

license
cancelled -9

9 Himachal
Pradesh

1228 42 nil 1(case of year
2016) nil nil nil nil nil

10

Jharkhand

14 3 1 1 nil nil 72100 36

suspension-
26

prosecution-7
cancellation-

3
FIR-12

11
Jammu &
Kashmir 3312 69 nil

nil nil nil
22,47,745

nil nil

12 Karnataka 7539 480 nil 2 nil nil 240250 nil nil

13 Kerala 8237 152 nil nil nil nil nil nil nil

14 Madhya
Pradesh

1715 38 3 nil nil nil nil nil nil

15

Maharashtra

4760 361 38

In all cases
prosecution
orders are

issued & in 5
cases

prosecution are
filed in the court

investigation
in progress

19 62775034 162 nil

16 Manipur 53 2 nil nil nil nil nil nil nil

17 Meghalaya 75 10 nil nil nil nil nil nil nil

18 Mizoram 263 nil nil nil nil nil nil nil nil

19 Nagaland 36 nil nil nil nil nil nil nil nil

20 Odisha 3949 121 nil nil nil nil nil 994 Show cause
notice issued

21
Punjab

3720 66 19 11 2 nil 71484 1787
cases are

under
investigation



22 Rajasthan 2346 218 123 3 nil nil 26535506 11 nil

23 Sikkim 25 nil nil nil nil nil nil nil nil

24

Tamilnadu

11601 172 5 6* nil nil nil 177

under
investigation

for taking
legal action

25 Telangana 2530 39 nil nil nil nil nil nil NA

26
Tripura

1303 19 nil nil nil nil 28 lakhs 2
proseution
launched

27 Uttarakhand 180 10 2 3 3 8 20 lakhs 20 16

28

Uttar Pradesh

9421 282 23 56 nil 101 60314082 592

105 FIR were
lodged and
101 person

were arrested

29 West Bengal 515 40 3 2 nil 3 3 lakhs 2 prosecution
started

30 Pondicherry nil nil nil nil nil nil nil nil nil

31 Andaman &
Nicobar

nil nil nil nil nil nil nil nil nil

32 Chandigarh 64 1 nil nil nil nil nil 1 under
investigation

33

Delhi

464 22 3 2 11 FIR-15
167 lakhs

approx
82

269 firms
were found

contravening
various

provisio of D
& C Act and

Rules .
Action

against erring
firm has been

initiated as
per said rules

34
Dadra &
Nagar Haveli 12

1 nil nil nil nil nil nil nil

35 Daman & Diu 48 nil nil nil nil nil nil nil nil

36 Lakshadweep
#

Nil Nil Nil Nil Nil Nil Nil Nil Nil

TOTAL 82,599 2783 236 131 16 163 178,608,008 7067

(*) including the cases of previous year
(#) data 1st Apr, 2017 to 30th Sept, 2017



Number of samples tested and enforcement actions taken by  State Drugs Controller during
1st April 2018 to 30th April, 2019

S.
No
.

States/Uts No. of
drugs
sampl

es
tested

No. of
drugs

sample
s

declare
d not

of
standa

rd
quality

No. of
drugs

samples
declared
spurious/
adulterate

d

No. of
prosecution
launched for
manufacturi
ng, sale and
distribution
of spurious/
adulterated

drugs

No. of
cases (as
mention
ed in the
earlier

column)
decided

No. of
persons
arrested

Approx.
value of

drug
seized
(Rs)

No. of
Raids

Conduct
ed

Action taken
w.r.t.  no. of

raid conducted

1 Andhra
Pradesh*

1266 57 3 Nil Nil Nil 3,00,800 135 630 shops
inspected

2 Arunachal
Pradesh

98 4 1
(Misbrand

ed)

Under
investigation

Nil Nil Nil Nil Nil

3 Assam 451 40 Nil Nil Nil Nil Nil Nil Nil

4 Bihar**
169 14 Nil 2 Nil 9

4,84,048/
-

35
FIR - 13
Suspension -2

5 Chattisgarh 438 34 Nil 2 2 Nil 1800 2 2

6 Goa 693 16 NIL NIL NIL NIL NIL NIL Not applicable

7 Gujarat 13854 491 4 9 NIL NIL 12.00
lacs

5 Under
investigation

8 Haryana 2904 12 Nil 51 54 Nil Nil 13836 1081 Cancelled,
190 Suspended

9 Himachal
Pradesh*

1228 42 nil 1(case of
year 2016) nil nil nil nil nil

10 Jharkhand 109 9 1 In process Not
reported

2 30,596/- 148 Suspension-59
FIR/Prosecution

-48
Cancellation-4

11 Jammu &
Kashmir

2526 80 4 3 (3
prosecutions
launched, 1
for current
year, 1 for
previous
year, 1 for
Stemil0MD
under 17 B)

Nil Nil Spurious
Drugs
Seizure =
25,527/=
(Total
Seizure
made
under
D&C
Act 1940
=
17,87,11
3/-)

15887
(Total
No. of
Inspectio
ns
conduuct
ed )

Suspensions=32
7

12 Karnataka 5683 341 Nil 1 Nil Nil Nil Nil Nil

13 Kerala 8827 127 Nil Nil Nil Nil Nil Nil NA

14 Madhya
Pradesh

1836 49 6 (1
product

permission
cancelled,
5 referred

to
concerned

d state

Nil Nil Nil Nil Nil Nil

15 Maharashtra
2816 194 26 30 Nil 16

1100780
9

28 FIR-22

16 Manipur* 53 2 Nil Nil Nil Nil Nil Nil Nil



17 Meghalaya 46 11 Nil Nil Nil Nil Nil Nil Nil

18 Mizoram 440 6 Nil Nil Nil Nil Nil Nil Nil

19 Nagaland 88 4 Nil Nil Nil Nil Nil Nil

20 Odisha 2358 71 Nil Nil Nil Nil Nil 1020 SCN issued

21 Punjab

2956 122 23 14 2 Nil 2169170 783

1 Court case
launched, 2

cases
manufacturer
challenged the

test reports,
Rest under

process

22 Rajasthan 2671 150 24 9 0 3 846875 9 03 FIR launched

23 Sikkim 68 nil nil nil nil nil nil nil nil

24 Tamilnadu 10750 304 9 6 (no. of
cases

detected
before

01.04.2018)

NIL NIL NIL 304 raids
have
been

conducte
d during
the said
period
against

the sales
premises.

96 (the number
of cases

detedcted before
01.04.2018)

25 Telangana*
2530 39 Nil Nil Nil Nil Nil Nil NA

26 Tripura 2306 48 Nil Nil NA Nil 15000 2 Under process

27 Uttarakhand
203 25 10 3 3 5

Approx.
2.25 Cr

18 15

28 Uttar
Pradesh

7404 231 84 341 6 111 3464584
6

1085 132 FIR were
lodged and 111
perrssons were

arrested

29 West Bengal 348 12 1 3 Nil 2 Not
Calculate

d

4 Sub-judice

30 Pondicherry NIL NIL NIL NIL NIL NIL NIL NIL NIL

31 Andaman &
Nicobar

73 NIL NIL NIL NIL NIL NIL 12 NIL

32 Chandigarh 117 1 Nil Nil Nil Nil Nil 39 Under
process/invetiga

tion

33 Delhi 725 13 9 3 7 Total
no. of
FIR

register
ed =
NIL

60 lacs
(Approx

.)

109 330 Firms were
found

contraventions
of various

provisions of
Drugs &

Cosmetics Act,
1940 and Rules,

1945. Action
against erring
firm has been

intiated/taken as
per Rules.



34 Dadra &
Nagar Haveli

19 NIL NIL NIL NIL NIL NIL NIL NIL

35 Daman &
Diu*

48 nil nil nil nil nil nil nil nil

36 Lakshadwee
p**

Nil Nil Nil Nil Nil Nil Nil Nil Nil

TOTAL 76,101 2,549 205 484 77 153 8038905
7

(Approx.
)

33,492

* Upto 31st March 2018 ** Upto 30th Sept 2017


